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Title: The Minister of Parliamentary Affairs made a statement regarding Government Business for the week commencing
the 234 August, 2011 and submissions made by members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
With your permission Madam, I rise to announce that Government- Business during the week commencing Tuesday, the

234 of August, 2011, will consist of:-

1. Consideration of any item of Government Business carried over from today's Order paper.

2. Consideration and passing of the following Bills:-
(a) The Academy of Scientific and Innovative Research Bill, 2010.
(b) The Indian Institute of Information Technology, Design and Manufacturing, Kancheepuram Bill, 2011.
(c) The Constitution (One Hundred and Eleventh Amendment) Bill, 2009.

3. Consideration and passing of the following Bills, after they are passed by Rajya Sabha:-
(a) The Juvenile Justice (Care and Protection of Children) Amendment Bill, 2010.
(b) The Central Educational Institutions (Reservation in Admission) Amendment Bill, 2010.
(c) The Right of Children to Free and Compulsory Education (Amendment) Bill, 2010.

(d) The National Council for Teacher Education (Amendment) Bill, 2010.
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SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Madam Speaker, I want that the following items may be included in next
week's agenda:

a) need to build one more Dam at Bolpahari in Jharkhand in Damodar river as part of DVC project in consultation with
Jharkhand and West Bengal Governments.

b) Need for dredging of the Durgapur Barrage which is silted by sand and also dredging of four dams — Maithon, Panchayet,
Tilaiya, Konar of DVC projects for controlling flood and supplying water for irrigation and drinking.
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SHRI ADHIR CHOWDHURY (BAHARAMPUR): Madam Speaker, kindly include the following two items in the list of business
for the next week:

(1) A large tract of land in West Bengal and other parts of India has been inundated due to heavy rain and discharge of
water from dams which resulted in a huge loss of property and an adverse impact of agriculture.

(2) Inview of the fact that per capita availability of drinking water has been decreasing alarmingly, it calls for fresh look
into water policy.
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